47 Written Answers

Prevention of Food Adulteration Rules, 1955,
does not seem to be necessary.

* 234, [ Transferred to the 23rd May, 1972 ]
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CONDUCTING HINDI EXAMINATIONS IN
MAURITIUS BY PUNJAB UNIVERSITY

*235. SHRI OM PRAKASH TYAGI :
SHRI D. K. PATEL : SHRI
JAGDISH PRASAD
MATHUR:

Will the Minister of EDUCATION AND
SOCIAL WELFARE be pleased to state :

(a) whether Government are aware that
the people of Mauritius are keen in learning
Hindi and to take Hindi examinations con-
ducted by the Punjab University ;

(b) whether it is also a fact that the
Punjab University is ready to open its centre

F[ ] English translation.

[ RAJYA SABHA ]

to Questions 48

for conducting Hindi examinations in Maus*
tius if the Indian High Commission there
would arrange to hold such examination under
its charge ;

(c) if so, the reaction of Government in
the matter ; and

(d) whether Government",. propose to
extend such facilities to Fiji, Guyana and other
East African countries. ]|
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t [ THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND SOCIAL
WELFARE AND IN THE DEPARTMENT
OF CULTURE (PROF. D. P.
YADAV): (a) and (b) Yes, Sir.

(c) The Ministry of External Affairs liaye
requested the High Commission of India in
Mauritius to render all possible assistance in
this regard.

(d) No such proposal from Fiji, Guyana
and other East African countries has been
received so far but will be considered, if
received.]
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